33 Written Answers

Ban on Opening of New Universities and
Colleges

*130. SHRI BHUVNESH CHATUR-
VEDI: Will the Minister of EDUCA-
TION be pleased to state whether Gov-
ernment propose to impose a total ban
on opening of new universities and colleges
for a definite period?

THE MINISTER OF EDUCATION
(SHRI K. C. PANT): No, Sir,

U.G.C’s recommendations for abolition
of posts of demonstratorg

*131. SHRI PUTTAPAGA RADHA-
KRISHNA: Will the Minister of EDUCA-
TION be pleased to state:

(a) whether the University Grants Com-
mission has recommended the abolition of
the posts of demonstrators in colleges|
universities;

(b) whether action has already been
taken by various States to abolish such
posts;

(¢) if so, what arg the details in this
regard; and

(d) in what manner Governmeat pro-
pose to absorb present incumbents?

THE MINISTER OF EDUCATION
(SHRI K. C. PANT): (a) No, Sir. How-
ever, while recommending the revision of
pay scales of teachers in universities and
colleges in 1973, the UGC had recom-
mended that no appointments should be
made to this category of posts in future.

(b) and ¢c) All the State Governments
which have accepted and implemented the
UGC scales have also accepted this re-
commendation. According to information
available, the posts of Demonstrators/
Tutors are being abolished as amd when
the existing incumbents vacate them,

(d) The recommendations made by the
UGC does not effect the existing incum-
bents of these posts and therefore the
question of their absorption elsewhere
does not arise,
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Working of Shipping Corporation of India

*132. SHRI NIRMAL CHATTERJEE:
SHRI SUKOMAL SEN:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government are aware
that certain permanent nature of jobs are
being done through the contractorg at the
Head Quarters of the Shipping Corpora-
tion of India, Bombay; and

(b) if so, what steps have been taken
in the matter?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z, R. ANSARI): (a)
and (b) Jobs of permanent nature at the
Head Quarters of the Shipping Corpora-
ticm of India Limited a; Bombay are being
done by regular employees. Jobs done
through contractors are limited to those
which are either non-permanent and non-
perenial or those which have been tradi-
tionally done through contractors for a
very long time based on administrative
considerations and convenience.
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